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To Formulate Law regarding Shamlat Land

SH. RENU BALA, M.L.A.:- Will the Deputy Chief

Minister be pleased to state:-

a) whether it is fact that the farmers are cultivating on the
land Deh Shamlat, Mustarka Malkan and Jumla Malkan
since many years in the State;

b) whether it is also a fact that after the decision of the
Hon’ble Court the Government has ordered to get
vacated such types of land and handover it to the
Panchayats;

c) whether there is any proposal under consideration of the
Government to return the said land to the abovesaid
farmers by formulating any law; and

d) if so, the time by which the abovesaid proposal is likely
to be materialized ?

SH. DUSHYANT CHAUTALA, DEPUTY CHIEF
MINISTER

a) Yes Sir, some mustarka malkan land is in cultivating
possession of farmers.

b) Sir, State Government has issued general
guidelines/instructions dated 21.06.2022 to Deputy
Commissioners to implement the decision/judgment of
the Apex Court. However, the said instructions have
been stayed by the High Court vide order
dated 04.08.2022. Accordingly, the Deputy
Commissioners have been directed vide letter dated
05.08.2022 to comply with the orders of High Court.

c) Legal opinion is being obtained on the matter and a
proposal for amendment to the Haryana Village
Common Lands Act, 1965 may be considered after
taking the legal views into consideration.

d) Question does not arise in view of (c) above.
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